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thermal Plan from the ripura overn-
ment and if o, the details of the propo al; 

(b) what are the reasons for delay in giv-
ing approval and providing money to et 
up the said Thermal .Plant; and 

(c) exp~cted time when the Central Gov-
ernment will give the technical and. :finan-
cial approval to the cheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) to (c). The pro-
po al for in tallation of 2x5 MW Gas-
turbine Power Station at Baramura 
· (Tripura) ha been accorded techno-econo-
mic approval by the Central Electricity 
Authority at an estimated Cost of Rs. 
463.00 lakhs. The scheme can be ap-
praised for investment decision only after 
:finanlising financing arrangements for it. 

Proposal to instal a 500 MW station for 
Bombay suburban electric supply 

212. SHRIMATI USHA PRAKASH 
CHAUDHARI: Will the Minister of 
ENERGY be plea ed to state: 

(a) wheth r Maharashtra State Govern-
ment bad forwarded to the Union Gov.ern-
ment a proposal to install a 500 MW ta-
tion for the Bombay Suburban Electric 
· Supply; and 

(b) if so, the reaction of the Union 
· Government tber,eto? 

THE MINISTR OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN ) : (a) and (b). The 

' Government of Maharashtra had forward-
ed in June, 1979 the proposal to 
Bombay uburban Electric Supply Limi-

ted for installation of 2x210/Jx500 

M.W. Thermal Power Station at 
Ba ein in Maharashtra. The propo al was 
dropped in November, 1980 becaus coal 
linkage could not be e tabli bed and Bom-
bay Suburban Electric Supply did not 
obtain clearance from Maharashtra State 
Electricity Board as required under Sec. 
;44 of the Electricity (Supply) Act, 1948. 

Re-emplorment of retired personnel 
P & T Department 

213. HRI GHULAM RA OOL KO-

CHAK: Will the Mini ter f COMMU-
NICATIONS be pleased to tate: 

(a) whether the Posts and Telegraphs 
Departm nt propose to re-employ retired 

P&T, per onnel; and 

( b) if so, the re son ther for and the 
terms and condition for re-employment of 
retired staff? 

THE MINISTER OF STAT IN THE 
MINISTRY OF OMMUNICA TION 
( HRI YOGENDRA M WANA): (  ) 

Yes, Sir. 

(b) Reasons for proposing re-employ-
ment. 

Though a number of mea ure have 
been taken to wipe out th.e arrears of rec-
ruitment and training in operative cadre in 
P  &  T and ha b en obser ed that there 
is a  slight hortage of man-power which 
affect efficiency of the rvi e. Re .... emp-
Joyment of pensioners has therefore been 
propo d as a short term upplementary 
measure to tide over the problem. 

Temis and conrlitions for re-employment 
of retired staff. 

Retired P  &  T official of the d rical 
cadre or higher n n.gazetted cadre are 
posed to b re-employed for a epiefied 
period not exceeding one year at a time 
subject to the fo1lowing conditions:-

(i) The official hould have retired 
from service without any stigma and 
hould have had a good record of ser-
vice. 

(ii) Th"e re-employment 'hould not 
normally extend beyond, the age of 60 
~ears of the retired officials in excep-
tional cases, it may go upto an age-
limit of 65 years. 

(iii) The re-employment will be only 

in clerical grade of the operative cadr s 
in which there is a provi ion for direct 
recruitment. 

." (iv) Re-employment may be terminated 
at any time on one months notice. 

~ ~ Re,..employment w111 be kept t~ 'the 
JlllD.lIIlum and wiU be uljject to the ex-
tent orders of the Government in this 
regard. 




